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BEFORE THE HON'BLE NATIONAL GREEN TRIBI'NAL'

PRINCIPAL BENCH, NEW DELHI

Origiaal Applicatioa No. 887 of 2OL9

IN THE MATTER OF:-

Sukhwanti
Applicant

State of Haryana

......Respondent(s)

Updated Status report of Arun

Gupta, Friacipal Secretary to

Govemmetrt Har5rana, Urban

Local Bodles Departmetrt on

behalf of State of Haryana.

RESPECTFI'LLY SHOWBI H:.

I, do hereby solemnly alftrm and declare as under.

That I, in my oflicial capacity as Principal Secretary to Government of Haryana, Urban

Local Bodies Department and am well conversant with the facts and circumstances of

the present case and competent to swea.r and file the present status report on behalf of

the State of Haryana, on the basis of record/information made available.

That the instant status report is being filed in addition to the earlier status report dated

2O.O1.2O22 (Annexure R-1) with a view to apprise this Hon'ble National Green Tribunal

about the progress/action taken after Iiling of the earlier status report dated

20.o1.2022.

That with reference to issue of estimation of sewerage generation and gap in treatment,

the status report is as under:-

The estimation of sewage generation & gap in treatment for Faridabad, Karnal &

Sonepat is annexed at Anrrexure- R-2. For remaining towns, the information is to be

provided by the Public Health Engineering Department/Gurugrarn Metropolitan

Development Authority, for which, a separate status report has been filed by Haryana

State Pollution Control Board. As per the reports submitted by Municipal Corporation,

Faridabad, Karnal & Sonepat, there is a gap in treatment capacity in Faridabad town

only. Further, in Sonepat town the treatment capacity of existing STPs is suffrcient but
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utilization of STPs is below designed capacity. The stratery to meet out the gap is as

under:-

Farldabad Towu:- The total sewage generation in Faridabad town is approx.

797 MLD. At present only I STP of 45 MLD at Badshahpur is operational. 3 STPs of

capacity 190 MLD are under construction and progress of these STPs is as under:-

Sr
N

30. | 1.2022

19()

Sonepat Towa:- Sewage generation of Sonepat town is approx. 48.3 MLD. At present

there are 2 STPs of total capacity of 55 MLD.

Kakrol Road, Sonepat 125 MLD| :- The main trunk sewer line of this STP was

settled down and at present only l0 MLD sewerage is reaching to this STP. The work of

Cured in Place Pipe (CIPP) lining is in progress which was to be completed by

31.03.2022 however the work has been delayed because the ground water level at the

site is at a depth of 25 feet & sewer line in which clPP lining is to be done is at 25 to 40

feet depth. Therefore agency is facing difliculties in dewatering of ground water. It was

also observed during desilting work, that the RCC sewer pipe which is to be cured is

deteriorated at some other locations also. The work of CIPP lining is likely to be

completed upto 3 1.O5.2022.

Rathdana Road, Sonepat l3O MLDI :- At time of earlier status report, approx. 13

MLD sewage was reaching to this STP. The sewage at 18 locations was to be tapped

with main sewer line. Out of the 18 locations, sewage has been tapped at 5 locations

and work at 13 locations is in progress which is likely to be completed by 31.O7.2022.

It is also pertinent to mention here that 7 MLD additional sewage has been diverted to

the STP from Jan to March,2022.

That with reference to the performance of eisting STPs, the status report is as under:-

There are 7 no. existing STPs under the jurisdiction of Urban Local Bodies,

Depa-rtment. The compliance status of existing STPs is as under:-

Capacity
utillzatlon
(tn MLD)

o.
I

1

11

4

10 7

mplying

Town/Clty Capaclty
MLD

Sec-2 1 , Faridabad 10 65"/" 30.1 t .2022

,2 Mirapur, Faridabad 3Aok

3 Partapgarh, Faridabad 100 4tv"

Compliarce
Statug

Name of STPs Cepaclty
(iu MLDI

Complying
including FC

Sr. No.

I Gogharipur road,
KarnaI

2 Puram, Karnal 8
ncluding FC

Remarks

Progres3 upto the
M.atcb,2o.22

Ltkely date of
comDletlon

80
30. I t.2022

3
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Capacity
utillzatlon
(tn MLDI

Corapllauce
StetuB

mplylng
ncluding FC

mplying
uding FC

Badshapur, Fartdabad:- 45 MLD STP was commissioned in 2ol I with design outlet

parameters BOD 30 mg/L and COD 25Omg/L. The STP is complying except faecal

coliform parameter as per its designed parameters. But is non-complying as per latest

report based on the new parameters BOD of 10 mg/L and COD 50mg/L lixed by

HSPCB.

For achieving the latest parameters prescribed by HSPCB, the STP has to be upgraded

by means of a Tertiary Treatment Plant or refurbishment. Tender for hiring of expert

consultants to check the feasibility of upgradation of the sTP and preparation of its

DPR is under process of approval.

That witll reference to the issue of under construction STPs, it is submitted that Urban

Local Bodies Department, Haryana is constructing 32 nos. of STPs having capacity

38O.5 MLD. The progress of under construction STPs upto Marc}:, 2022 is as under :-

i. Yanuaa Catchment Arear

Current status

STPs were to be completed by 28.02.2022.
delay caused to complete the project is

tally attributable to the agency due to slow
s of work. A notice no. 3886/EEIIA/CK

ted O8.O4 -2022 is served upon the agency to
eposit penalty of Rs 12.00 Crores on account
f delay. The work is going on at site which

take 5 months for completion of entire
ro l.e. u 31 .Oa.2022.
ork has been completed and STPS are under

Sr. No. NaIne of STPS

Transport Nagar,
Karnal

fiathdana Road,
Sonepat

Capaclty
(tn MLD)

4

50 46

20

5 Kakroi
Sonepat

Road, l0 lComplying

[ncludins 
FC

6 Dabra, Hisar 8 3 ]Complying
[ncluding FC

7 Badshapur,
Faridabad

+J 30

119

Detailed reasons are
mentioned below.

L76

Likely date
of

completion

Capacity
(MrD)

Progress
upto

March,
2022

Sr.
No.

Town/City

9lvo81

92o/o

Shiv Colony,
Kamal
Phooshgarh,
Karnal

202

3 Garhi Bohar,
Rohtak

looo

100"k

12

lo4 Singhpura,
Rohtak

l5Makroli in place
of Peer Bodhi,
Rohtak

30.o9.2022

31.12.20223

65v"

6 Murthal
Sonepat

650/o
30. r1.20227 Sec-2 1,

Faridabad
808 Mirzz.pur,

Faridabad
30. I t.2022

Reluark8

30

Non-
Complying

[rail run.

5

36%o

t0

38"/.
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ii. Ghaggar Catchmert Area

Likely date
of

completion

9ao/o

99.,4

STPs have been completed in all respects. Trail run
has also been done. Application to grant Consent to
operate (CTOI was submitted to HSPCB which has
been got rejected due to non-installation of flow
meter and online monitoring device. MC is in the

Sr.
No.

Town/City Capacity
(MLD)

Progress
upto

March,
2,J22

Current status

30. I t.20229 Partapgarh,
Faridabad

100 4lo/o

10 Agwanpur in
place of
Kithwari, Palwal

10
70"k

e STPS were to be completed by 31.O3.2O22
e agency is responsible for delaY in

pletion of STPs. A notice under Clause-ll
as been issued to the agency and penalty of

1-2.79 Crore has been proposed on agency
delay. The work of STPs is likely to be

mpleted by 3O.O9.2O22

11 Jodhpur Road,
Palwal

l5
670/o

l2 Ferozpur,
Palwal

13 Dev Colony,
Panipat

25% 3t .o1 .2023

31 .O1.2023t4 Barsat
Panipat

Road 100k

15 Bhandhwari,
Gurugram

I work of construction of STP has been completed.
mping station to connect the sewage of Bandhwari to

TP is yet to be constructed which is likely to be

teted 31 .O7 .2022.
16 Gadoli Kalan,

Gurugram
I STP completed and recently made functional

t7 Baliawas
(against
Gwalpahadi),
Gurugram

1

The work of construction of STP has been completed
Pumping station to connect the sewage of Baliawas to STP

is yet to be constructed which is likely to be completed by
3t.o7 .2022.
STP completed and recently made functional.

STP completed and recently made functional

STP completed and recently made functional

18 Mohmadpur
Jharsa,
Gurugram

19 Darbaripur,
Gurugram

1

Sarai Alawardi,
Gurugram

I

Total 332.5

Sr.
No. Town/City

Capacity
(MLD)

Progress
upto

March,
2022

35"/"

Likely date
of

completion

Current status

1 12 Cross Road,
Ambala Sadar

l2

2 Khuda Khurd,
Ambala Sadar

l2
400h

95v.

3 Babyal, Ambala
Sadar

10 3r.o3.2022 Work of construction of STP
has been completed excePt
electrical wirings and
connection which is likely to
be completed within 15
days.

4 Shahpur
Machhonda,
Ambala Sadar

7.5
50%

31 .O8.2022

5
Saketri-STP,
Panchkula

1.5 31.o3.2022

31.O3.2022

The overall 98Yo work has
been completed at site.
STP will be commissioned
bv 3A.06.2022

6
Ramgarh,
Panchkula

1

The overall 997o work has
been completed at site.
STP will be commissioned
bv 30.06.2022

7 Billa, Panchkula o.7 5

I Khatoli, Panchkula o.7 5

7 O"/o

15

2

20

31 .Ot.2023

31 .O1.2023
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Current status

process to install the flow meter and online

6

monitoring devices on the STPS and application to
grant CTO will be resubmitted to HSPCB accordingly.

That it is relevant to mention here that alt the existing STPs in the State of Halyana are

with Public Health Engineering Department/ Haryana Shehri Vikas

Pradhikaran / Gurugram Metropolitan Development Authority except in sonepat,

Faridabad, Karnal & one at Dabra, Hisar. The STPs in Sonepat, Faridabad, Karnal &

one at Dabra, Hisar are being maintained by the concerned Urban Local Bodies. In

addition, some stand alone STPs are also being maintained by Municipal corporation,

Gurugram. The action pla]l for treated waste water for Paridabad, Sonepat, Karnal aIld

Gurugram is as under:-

i. Munlclpal CorPoratlon' Karnal

Actlon Plaa for Optimum utlllzation of Tle.ted Waste Wat€r.

At present the treated waste water from 3 STPs in Karnal is being discharged into 3

drains namely Mundi Garhi Drain, Barota Drain and Indri Escape Drain from where

the treated waste water is being used by farmers partially. To reuse 50 MLD treated

waste water in Karna-I, Irrigation Department has prepared a "Treated Waste Watcr

Mlcro Irrlgation ProJect". The cost of this project is approximate Rs. 56. 18 Crore.

Approximate 6000 Acres agriculture land of 11 villages will be benehted by this project.

The detail of villages is as under:-

Work has been allotted by Irrigation & water Resources Department, Karnal to the

agency and work of laying of pipe line is in progress at site. The project is likely to be

completed by March, 2024.

Likely date
of

completion

Capacity
(MLD)Town/City

o.59

Sr.
No.

Khagesara & Toka,
Panchkula

0.5Nangal & Allipur,
Panchkula

10

0.75Kot, Panchkula
0.75Sukhdarshanpur-

STP, Panchkula

11

12

48Total

Sr. No.

1

Name of village Sr. No. Name of village

Uncha Sewana 2 Kutail

3 Mubarikabad 4 Kalraun

5

7

9

Kairwali 6 Fazilpur Majra

PipalwaliAmritpur Kalan 8

Ganjogarhi 10 Ranwar

11. Rasupur Khurd

Progress
upto

March.
2022
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ii. MunicipalCorporation,Sonepat

Action Plan for optimum utillzation of Treated slaste lvater from 30 MLD

Rathdhana Road STP.

Usage
Actlvities Remarks

Construction
activities via
water tanker
a-fter
completion of
pump house.

In Agriculture
for Irngation
purpose & [n
Green areas of
MC Sonepat.

In the Green
Area of MC
Sonepat after
completion of
pipe network
all around the

Sump well with the head of
75 mtr is under construction
under AMRUT Scheme,
where 5 Pump sets are to be
installed with capacity of 66
litter per second (LPS).

Timeline for this work is
30.06.2022 and approx. 107o

of the TWW will be used in
construction activities after
completion of PumP
House sum well.

C1

A Consultancy agency is being hired for the preparation of DPR for the usage of TWW of

25 MLD STP Kakroi Road, SonePat.

iii. MuoicipalCorporation' Gurugram

Plan for usage of treated waste
water

Current status

(a) For Horticulture purposes

and filling of water bodies

and

johads=00.25+2 .O7 5=2.32

MLD

(b) Sprinkling of Recycled water

from the STP of the GMDA on

the road berms and trees for

suppression of dust pollution

=0.5 MLD

Percentage of
TWW from
STP proposed
to be reus€d

Sr. No. Year

10% (1.6 MLD)30.06.20221

For this purpose total length
of 9238 mtr was proposed to
be iaid. Out of which 7953
mtr length has been laid.
Remaining length of DI PiPe
will be laid by 30.11.2022
and treated water will be
reused for lrrigation &
horticulture purpose

s0% (8 MLD)2 30. I r.2022

A proposal is being prepared
to reuse the treated water in
all parks/green belts in MC
area. The pipe lines for this
purpose will be connected to
main line as mentioned
above in point no. 2.

100% (16 MLD)3 30.o9.2024

Usages in
Yoagc as Per
Govt. Pollcy

Sr.
l{o.

Year

25"/o1 2022
(31.Or.22l.

Out of 49 nos.

Decentralized Micro

STPs 40 nos. Micro

STPS are functioning

out of which 2 MLD

treated water is being

used in parks and

greenbelts, while the

electric connections

will got be released to

be remaining 10 micrc

STPs after that aboul

0.5 MLD additional

treated water will b€

used after 30.04.2022.



Sr.
No.

Year Usages in
Y"age as Per
Govt. Policy

Plan for usage of treated waste
water

(i) For Horticulture, construction

activity, sprinkling on roads

purposes and filling of water

bodies and johads = 7 MLD

Current status

,) 2022
13r.o3.221

7

13 KM pipe line ha

n laid covering 7

ks and 2 MLD

reated waste water

reused

rk of laying o

maining water pi

ine for reuse o

7

dditional 5

ted waste water i

progre ss and likel

be completed

05.2022.

lv. MunlclpalCorporation,Faridabad

At present only I STP of 45 MLD capacity at Badshahpur is working and approx. 30

MLD water is being treated per day. Out of this, 8 MLD water is being used for

horticulture/agriculture purposes.

Approx. 2OO MLD treated waste water will be available upto June 2023 frorlr following

STPs

Departmeat

Working

For preparation of action plan for use the treated waste water, Municipal Corporation,

Faridabad is in process for hiring of consultant agency. Bids have also been invited for

the same.

That with regard to mode of disposal of treated emuents from existing STP, the status

report is as under:-

Sr. No. Locatioa of STP Capacity

I Badshahpur 45 MLD MCF

2 1OO MLD Under
construction

Under
construction

MCF

3 Mirzapur 80 MLD MCF

4 Sector-2 1 10 MLD Under
construction

Faridabad
Smart
Limited

City

Total 235 MLD

Status

Partapgarh
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The mode of disposal of treated effluents from existing STPs is as under:-

Sr.
No

Name of STP Existirg STP
and Capaclty
(MLD)

Capaclty
utlllzatlon (in
MLDI

Mode of dlspoeal

t 50 MLD STP Karnal 50 46 Into Mundi Garhi Drain

,2 10 MLD STP at
Gogari Road, Karnal

10 7 lnto Barota Drain

Into tndri Escape Drain3 8 MLD STP RK
Puram, Kamal

8 3

4 30 MLD STP
Rathdana Road
Sonepat

30 Into drain No.6

lnto drain No.65 25 MLDSTP Kakrai
Road, Sonepat

25 10

6 8 MLD STP, Dabra,
Hisar

8 3 Into lrrigation drain
Dabra village.

near

7 45 30 lnto Budiya Nallah

Total

8. That the status report regarding consent to operate for existing STP from HSPCB is as

under:-

Sr.
No.

Na!re
the MC

of Name of the
town/ city

Existing
STP and
Capacity
(MLD)

I Karnal
Near Sector-4,
Transport Nagar,
Karnal

50
Consent to operate has been received

from HSPCB, Haryana.

2 Karnal
Gogharipur Road,

Karnal
l0 Consent to operate has been received

from HSPCB, Haryana.

3 Karnal RK Puram, Kamal 8
Consent to operate has been received
from HSPCB, Haryana.

I Faridabad Badshapur 45

30

Consent to operate has been rejected by
HSPCB, Haryana. The CTO will be re-

applied after upgradation of STP.

5 Sonepat
Rathdana
Sonepat

Road, Consent to operate has been received

from HSPCB, Haryana.

6 Sonepat
Kakroi
Sonepat

Road, Consent to operate has been received
from HSPCB, Haryana.

7 Hisar Dabra

Status of Corsent to OPerate (CTO)

from HSPCB

25

Consent to operate has been received

from HSPCB, Haryana.8

20

119

Badshapur,
Faridabad

L76
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That the State of Haryala is taking sincere and effective steps to comply with tl"e

directions of Hon'ble NGT in its letter and spirit. The aforesaid status report may kindly

be accepted and to be placed on record before this Hon'ble National Green Tribunal.

Gup IAS,
Principal to Cio\Enment Haryana

Urban Local Bodies DePartment.

VERIFICATION:-

Verilied that the content of status report from para no 1 to 9 are true and

corect. No part of it is false and nothing has been concealed therein'

pta, IAS,
Principal Seoettry to Governrnent }Iao.ywa
Urban Local Bodies DePartment.

Ylace: Chmlt"$xh
Date: lg, oq, 4D a



IN

Sukhwanti

State of Haryana

Sr. No.

2

Placed:- C w-dge"l,,
Dated: 2p . s.l.N22

I

,-- lo -- frane>u'rc- R-L

BTTTORE THE HOX'BLE IIATIOITAL GREEN TRIBI'NAL,

PRINCIPAL BENCII' NPW DELHI

Original APplication No. EE7 of 2OL9

OF:-

..Applicant

Versus

Respondent(s)

INqEX

Particulars Dated Pages

Status Report of Arun Gupta, Principal l-9
-).) (11 ,7O l?

Secretary to Government Haryana, Urban

I-ocal Bodies Department on behalf of

State of Haryana

Arulexure- R-I (Estimation of sewage

generation)

lo

Principal Secr€tary to Cd/ernment t{aryarn,

Urban Local Bodies DePartment.

THROUGH COUNSEL:

(ANIL GROVER)
Advocate
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...Applicant

Versus

...... Respondent(s)

Status Report of Arun GuPta'

Principal Secretary to

Govertrment HarYana, Urban

Local Bodies DePartment on

behalf of State of Earyana.

I above r.rncd dopotrent do hereby solenrly' alnrm and decl'are as

under:-

l. That the instant status report is being filed in compliance of the order dated

ls.o6.2o2lpassedbythisHon'bleNationalGreenTribunalintheabove

mentioned APPlication.

2. Tlnat the Honble NGT vide its order dated 18.O6.202 1 was pleased to pass

the direction as under:

" Accordinglg, let further steps be taken to ensure compliance and

report be filed by PCB in coordination uith Urban and htblic Health

Departments ouning the STP. Improuement in water qualitg be

ensured. bg making ttTe pollution control deuice effectiue- The

compensation recouered mag be utilized for restoration of the

enuironm.ent bg prepaing an action plan with the opproual of the

State PCB. Further action mag be initiated bg the Public Health

Engineeing Deportment u.thich mag be ouerseen bg tLe State PCB' A

report about the compliance sratus 4s on 31 .08.2O21 on all aspects

mag be fited before the nert date. Secretary UD may also file a

report on ouerall status of.performance of eisting STPs, partiatlarlg

with reference to compliance u:ith FC, utilization of treated seluage'

made of disposal of efftuents, Consenfs gtanted bg PCB and thc

gaps behteen Seuage generation and treatment. The reports iLag be

filed bg e-mail at iudiciat'nat@Dou'A in preferablg in the form of

searchnble PDF/ OCR Support PDF and not in the form of Image

PDF"

1

BEFORE TIIE HON'BLE I{ATIONAL GRIET{ TRIBI'I{AL'

PRINCIPIIL BENCH, I{EW DELIII

Origiaal Appltcatlon lto, a87 of 2OL9

I}{ THE MATTER OF:-

Su khwanti

State of Haryana
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3.Thatvidetheaforesaidorder,secretary,Urbanl,ocatBodiesisdirectedtofile

thereportonoverallstatusofperformanceofexistingsTPs,particularlywith

reference to compliance with FC, utilization of treated sewage' mode of

disposat of eflluents, Consents granted by PCB and the gaPs between Sewage

generation and treatment-

4.ThatincomplianceofdirectionsofthisHont'leTribunal'I'Secretary'Urban

Local Bodies Department, Haryana am filing the status report on overall

status of performance of existing STPs, particularly with reference to

compliance with FC, utilization of treated sewage' mode of disposal of

effluents, Consents granted by PCB and the gaps between Sewage generation

and treatment for the towns where these services are under the jurisdiction

of Urban Local Bodies Department, Haryana'

5. That with reference to issue of estimation of sewerage generation and gap in

treatment, the status report is as under:-

The estimation of sewage generation & gap in treatment for Faridatrad'

Karnal & Sonepat is annexed at A rerure-I' For remaining towns' the

information is to be provided by the Public Health Engineering

Department/Gurugram Metropolitan Development Authority' for which' a

separate status report is being frled by Haryana State Pollution Control

Board. As per the reports submitted by Municipal Corporation' Faridabad'

Karnal & Sonepat, there is a gap in treatment capacity in Faridabad town

only. Further, in Sonepat town the treatment capacity of existing STPs is

sumcient but utilization of STPs is below designed capacity. The stratery to

meet out the gaP is as under:-

Faridabad Town:- The total sewage generation in Faridabad town

is approx. 197 MLD. At present only I STP of 45 MLD at Badshahpur is

operational. 3 STPs of capacity 19O MLD are under construction and

progress of these STPs is as under :-

Tovn/ CltY Capaclty Progre6s uPto Llhely date of
MLD the Dec 2o2L com tion

io 30.'t | .2022

30.11.2022

37% 30.1l.'2022

SonePet Towa :-sewage generation of Sonepat town is approx'

8o

3AYo

320/0

Sr.
![o.

Sec 21, FaridabadI

,2

Partapgarh, Faridabad
Mirzapur, Faridabad

3 100

At present there are 2 STPs of total capacity of 55 MLD'

48.3 MLD
190



z13-'

Katrol Road, ftotrePat [25 MLDI:- The main trunk sewer line

of this STP was settled down and at present only 10 MLD sewerage is

reaching to this STP' The work of Cured in Place Pipe (CIPP) lining is in

progress which is likely to completed by 3l'O3'2O22' The STP will be fullv

functional at its design capacity by 31'O3'2O22'

Rrthdane Road, Sotrepat (3O ULDI:- At present' approx' 13

MLD sewage is reaching to this STP' The work of tapping/ diversion of

sewage to this STP is in progress which is likely to be completed upto

31 .o3.2O22. The STP will be fully functional at its design capacity by

3r.o3.2022.

(; That with reference to the performance of existing STPs, the status report rs

as under:-

There are 7 no. existing STPs under the jurisdiction of Urban Local Bodies'

Department. The compliance status of existing STPs is as under:-

plying
cluding FC

omplying
cluding FC

plying
cluding FC

omplying
cluding FC

mplyrng
r"rding FC

omplying
nclu4ilsFC

plying

3

I

ti

ofNane
STP8

10

Capaclty
(tn ![LD]

ad, Karnal
gharipur

RK Puram,
Karnal
Transport
[',lagar,
karnal
Rathdana
Road,
Sonepat

onePat
i Road,

work
ing/diversion

f sewage to this STP

s in progress which
likely to be

line of this STP
settled down and

is in progress
hich is likelY to be

tandards of FC.

Remarkg

ofe

S

uptompleted
t.o3.2022.

trunkmalne

bympleted
1 .O3.2022

capscity
utlllzatlon
Itn MLD)

13

10

30

3

50

30

25

45

8

Dabra, Hisar

Badshapur,
Faridabad

L76

1

tL2

pt FC

Sr.
No.

Coropllance
Statue

7

2.

3

at present onlY 10

MLD sewerage ls
reaching to this STP.
The work of CIPP

+

5.

6.

Chlorination has
been started to
achieve the

46

8

7
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7. That with reference to the issue of under construction STPs' it is submitted

that Urban t ocal Bodies Department, Haryana is constructing 32 nos' of

STPs having capacity 380.5 MLD' The progress of under construction STPs

upto December 2O2l is as under :-

l. Yenun C.tchmcnt llrGa:.

4

Sr.
No.

Town/City

iv Colony, Karnal

, Karnal

Progress
upto the Dec,

202L

Likely date
of

completion

1 8a"h

a90/o

'2a.o2.2022

2a.02.2022

94%

32%

600/"

64v.

3t .o3.2022
65v"

ao/" 31.o1, 2023

31 .01.202330k

e work of construction of

L7

1B ohmadpur Jharsa,
uruSram

19 rbaripur,
urugram

rat
rugram

2

I

has been comPleted.
mping station to connect
e sewage of Bandhwari to

is yet to be constructed
ich is likely to be completed
3r.o7 .2022.

completed and
e functional.

recently

work of construction of
has been completed.

mping station to connect
he sewage of tlaliawas to STP

s vet to be constructed which
s likelv to be comPleted bY

I .O7 .2022.
completed and
functional.

recently

completed. Electric
nnection and subsequent
il run is pending

compteted and recentlY

I

20

8

Capacity
( MLD)

tt.64

27 .O2

Estimated
cost (in
Grore)

2

31.O3.202212Bohar, Rohtak3

Bodhi Rohtak

nghpura, Rohtak

in place of

4

5

6 urthal SonePat

31.03.2022

30.o9.2022

31.12.2022
'so.tt.zozf

:\80

9Ao/o

56vo

30"k

10

15

10

.]

7 21, Faridabad

B
282.OO

t8.67

8.89

2a-oo

9.40

aridabad
pgarh,

irzapur, Faridabad

9

thwari, Palwal
anpur in place of10

30. t 1 .20'22

30.r 1.2022

3r.o3.2022

31.03.2022

10

t5

80

100

14.85

2',2.27odhpur
wal

11

Ferozpur, Palwal

Colony,Dev
Panipat

13

Roadt
tI

L4

15)

25

1

5.88

29.a9

34.25

urugram
andhwari,15

KalanGadoli
Gurugram

16

(against

rugram
pahadi),

2.23

2.'.23

3.98

2.'.z:)20

Total 534.97 332.5

adt-' functional
I

t

27 .OA

Road,

72 2.5

I

Alawardi,
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5

32"h

400/.

Likely date of
completion

31 .O 1 .2023

31 .O1.2023

3r.o3.2022
93%o

3r.08.2022
450/o

31 .03.2022
75%

31.O3-2022
75%

Trail run started
100%

STP has been completed in all
respects. Trail run has also
been done. APPlication to grant
Consent to operate (CTO) has
been submitted to HSPCB and
STP will be made fullY
lt

Ieted in allSTP has been comP

respects. Trail run has also

been done. APplication to grant

Consent to oPerate (CTO) has

been submitted to HSPCB and

STP will be made fullY

functional after getting CTO.

STP has been comP leted in alt

respects. Trail run hae also

been done. ApPlication to grant

Consent to oPerate (CTO) has

been submitted to HSPCB and

STP will be made fullY

functional after getting glo.
STP has been comPleted in all

respects. Trail run has also

been done. APPlication to grant

Consent to oPerate (CTO) has

been submitted to I{SPCB and

STP will be made fullY

functional after getting CTO.

0.75 STP has been com pleted in all
respects, Trail run has also

been done. ApPlication to grant

Consent to operate (CTO) has

been submitted to HSPCB and

STP will be made fully
functional after getting CTO'

48

That out oisz stp=, 9 srPs having capacitY oi g.s ut-o in Gurugram &

panchkula have been completed. All these STPs will be made fully functional

soon.

That it is relevant to mention here that all the existing STPs in the State of

Haryana are with Public Health Engineering Department/ Haryana Shehri

Progress
upto the

Dec,
202L

Town/City
Sr.
No.

15.30

Estimated
cost ( in
Crore)

12 Cross Road,
Ambala Sadar

15.30Khuda Khurd,
Ambala Sadar

16.32

1

3

Capacity
(MLD)

t2

lo

12

7.5t6.32

Babyal, Ambala
Sadar
Shahpur
Machhonda,
Ambala Sadar

1.5Saketri-STP,
Panchkula

4

5

1.72

1.43

Ramgarh,
Panchkula

6

7

B

o.7 5

0.5

l

o.7 s

0.5

o.75

t.43

t.t4

l_14

1.43Kot, Panchkula

Khatoli,
Panchkula

Khagesara &
Toka,
Panchkula

Nangal &
Allipur,
Panchkula

1.43

75.53

SukhdarshanP
UT-STP,

Panchkula

Total

8

ti. Ghaggar Catchmert Area

2

2.57

Billa,
Panchkuta

CTO.

9

LO

11

l2
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6

vikas Pradhikaran / Gurugram Metropolitan Development Authority except in

Sonepat,Faridabad,Karnal&oneatDabra,Hisar'TheSTPsinSonepat'

Faridabad,Karnal&oneatDabra,Hisararebeingmaintainedbythe

concerned Urban Local Bodies. In addition, some stand alone STPs are also

being maintained by Municipal Corporation, Gurugram' The action plan for

treated waste water for Faridabad, Sonepat, Karnal and Gurugram is as

under:-

i. MuntctPal CorPoratloa, I(arnal-' 
,lctloa'ptaa foi Op+r"'116 utlllzatlon of Treated Vaste wstcr'

At present the treated waste water from 3 STPs in Karnal is being discharge

into 3 drains namely Mundi Garhi Drain, Barota Drain and Indri Escape

Drain from where the treated waste water is being used by farmers partially'

To reuse 50 MLD treated waste water in Karnal, trrigation Depaftment has

prepared a "Treated Waste Watcr Mlcro lrrlgatlon ProJect'' The cost of

this project is approximate Rs' 56 18 Crore' Approximate 6000 Acres

agriculture land of I I villages witl be benefrted by this project' The detail of

villages is as under:-

I{eme of village

Uncha Sewana Kutail

Mubarikabad Kalraun

Kairwa-li Fazilpur Majra

u

l0 Ranwar

l1

The project is likely to be completed lry March, 2024 '

lf, ullclpal CorPoration, SonePat

Actlol Plaa for Optimum utflization of Treated Waste Water from 3O

MLD Rsthdhaaa Road STP.

PGsceltatc
of TWW ftom
STP
proposed to
bc rauscd

Remarks

Sump well with the head of
75 mtr is under construction
under AMRUT Scheme,

where 5 PumP sets are to be

installed with caPacitY of 66

litter per second (LPS)'

Timeline for this work is
31.O3.2O22 and aPProx. 1O7o

of the T\rVW will be used in
construction activities after
completion of PumP

Construction
activities via
water tanker
a fter
completion of
pump house.

Sr. No.Sr. Ifo.
2

4

6

Amritpur Kalafl

Khurd

Ganjogarhi

1

3

5

9

Il

Sr.
No.

1 30.06.2022

Yeat

lOYo
MLD)

(1.6

House sump well

Name of village

7

Rasupur

Pipalwali

Usage
Activlties
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Usage
Actlvltlea

In Agriculture
for lrrigation
purpose & In
Green areas of
MC Sonepat.

ln the Green
Area of MC
Sonepat after
completion of
pipe network
all around the

Remarks

For this purpose total length
of 9238 mtr was Proposed to
be taid out of which 7953
mtr length has been laid.
Remaining length of DI PiPe
will be laid bY 30.11.2022
and treated water will b€

reused for lrrigation &
horticulture
A proposal is b€ing Prepared
to reuse the treated water in
all parks/green belts in MC
area. The pipe lines for this
purpose will be connected to
main line as mentioned

int no. 2.

9 nos. Decentral

ro STPs hav

acity of 2.32 M

being installed

s parks of MCC

treated water wil

taken from the ST

3

iti. MunlclpalCorPotation'Gurugraro

cl above in

Plan for usage of treated waste
water

Remarks

A Consultancy agency is being hired for the preparation of DPR for the usage

of TWW of 25 MLD STP Kakroi Road, Sonepat'

Year

(a) For Horticulture PurPoses

and liUing of water bodies

and

johads=00.25+2. 07 5=2.32

MLD

(b) Sprinkling of Recycled water

from the STP of the GMDA on

the road berms and trees for

suppression of dust Pollution

=0.5 MLD

(i) For Horticulture, construction

activity, sprinkling on roads

purposes and filling of water

bodies and johads = 7 MLD

f GMDA. Work o

ing of pipeline i
y in progress

iv. tuaiclPalCorPoratiol, Farldabad

At present only 1 STP of 45 MLD capacity at Badshahpur is working and

apprx. 30 MLD water is being treated per day' Out of this' 8 MLD water is

being used for horticulture/agriculture purposes'

Apprx. 2OO MLD treated waste water will be available upto June 2023 frorn

following STPs:

Perceutage
of TlfW fiom
srP
propoeed to
be reqsed

St.
No

Ycar

2 30.tr.2022 s0% (8 MLD)

(16100%
MLD)30.09.2024

Usages
in
ohage

as per
Govt.
Policy

Sr.
No

250/oI

2 2022
131.O3.221

2022
(3r.o1.22].
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Locatlon
STP

of Capaclty Status

Badshahpur 45 MLD Working

B

Department

MCF

Under
construction

Under
construction

MCF

4

MCF3

Under
construction

Faridabad
Smart
Limited

City

235 MLD

For preparation of action plan for use the treated waste water' Municipal

Corporation, Faridabad is in process for hiring of consultant agency'

9. That with regard to mode of disposal of treated effluents from existing STP'

the status report is as under:-

The mode of disposal of treated effluents from existing STPs is as under:-

Mode of dieposal
Sr.

o

Exkting
STP
and
Capacity
(MLDI

50

l0

8

30

25

Capacity
utllization
(itr MLD)

46

7

Into Mundi Garhi
Drain
Into Barota l)rain

1

2

3

13 Into drain No.6

10 Into drain No.6

Into lndri Escape
Drain

8 3 into Irrigation
drain near Dabra
viltage

45 Into BudiYa
Nallah

Total t76 rL2

1.0. That the status report

30

I

Sr.
l{o.

Mirzapur

1OO MLD

80 MLD

Sector-2 1

io wtt-o sTP at Gogari
Road, Karnal

Neme of STP

50 MLD STP

Karnai
I MLD STP RK Puram,

30 MLD STP Rathdana
Road , Sonepat

25 MLDSTP Kakrai Road,

Sonepat

8 MLD STP, Dabra, Hisar

3

4

J

6

Badshapur, Faridabad7

HSPCB is as under:-

regarding consent to operate for existing STP from

Total

Karnal

Partapgarh2

t0 MLi)
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9

Sr.
No.

I[arlle
the MC

of Name of the
towr/ city

Existing
STP and
Capecity
(MLD}

Status of Conaent to
Operate (CTO) from HSPCB

Haryana
Consent to oPerate has been

shapur applied to HSPCB, Haryana.

thdana Road,
Consent to oPerate has been

applied bY Executive

Engineer, MC, Sonepat.

epat

2f)
nepat

Consent to oPerate has been

bra received from HSrcB'
Haryana.

1 l.That the state of Ha-ryana is taking sincere and effective steps to comply with

thedirectionsofHon,bleNGTinitsletterandspirit.Theaforesaidstatus

report may kindly be accepted and to be placed on record before this Hon'ble

National Green Tribunal.

Gupta, IAS,

ear Sector-4,
sport Nagar, 50

rnal
pur

, Karnal

Puram,

Consent to operate has been

received lrom HSPCB,

Haryana.
Consent to operate has been

to received from HSPCll,
Haryana
Consent to oPerate has been

received from flSPCB,

Principal Secretary to Governrnent Haryan4

Urban Local Bodies DePartment.

(ANIL GROVER)
295 &.298 LAWYER'S CHAMBER,

BLOCK-II DELHI HIGH COURT

45

30

i Road

VERIFICATION:.

Verified that the content of status report from para no' 1 to 1l' are true and

correct. No part of it is false and nothing has been concealed therein'

n Gupta,
cipal Secxetary to Governrnent Flaryana

Urban Local Bodies Department

THROUGH COUNSEL:

Karnal

Karnal

Faridabad

Karnal

Sonepat

1

2

il

4

5

() Sonepat

Hisar7

8

n

Plut..' t' haovltgo'/'
Date: fuo Al.frD*g
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